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Ttems brought under the Special Import
Licence Scheme

3364. SHRI GYAN RANJAN: Will
the Minister of COMMERCE be pleased
10 statc:

(a) whether it is a fact that some items
have bcen moved into free list from
negative list of import;

(b) if so. the details thercof; and

(¢) the details of itcms which have
recently been brought under the Spccial
Import Licence Scheme?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRI
BOLLA BULLI RAMAIAH): (a) to {c)
Yes, Sir. About 176 cntries have been
moved into the free list and 21 cntrics
brought under the Special Import Licence
Scheme list for rationalisation of the
entrics in the ITC(HS) of Export &
Import items classifications/Book and
also kecping in mind facilitation of trade
amongst SAARC countrics. Further
dctails of these itcms are contained in the
Ministry of Commecrce Notification No.
4(RE-96)92-97 dated 11.07.1996, 5(RE-
96)02—897 and 6(RE-96)92—97 both
datcd 13.08.1996, 7(RE-96)92—97 dated
14.08.1996, 8(RE-96)/92—97 and 9(RE-
96)92—97, both dated 21.08.1996,
copics of which are available in the
Parliament Library:

[RAJYA SABHA]

to Questions 92
New open sale poilicy of FCT

3365. SHRI K.M: KHAN: Will the
Minister of FOOD be plcased to state:

(a) whether ‘new open sale policy’ of
Food Corporation of India has come
under bitter criticism from the flour
industry;

(b) if so, the rcasons therefor;

(c) whether the flour mills industry
allege skyrocketing prices of wheat by-
products and flour;

(d) whether Government propaose to
take some action on suggestions of flour
industry; and

(c) if so, the details thereof and if not,
the reasons therefor?

THE MINISTER OF FOOD AND
MINISTER OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION (SHRI DEVENDRA
PRASAD YADAYV): (a) Yes, Sir. Some
reports have appcared in the Press in this
regard.

(b) FCI is primarily responsible for
mccting the foodgrains requirement
undcr PDS/RPDS and other Govt.
sponsored welfare schemes. In case of
cxcess stocks in the Central Pool, FCI
howcver resorts from time to time to the
salc of whcat and rice in the open market
for the bencfit of public at large. Wheat
is a deccontrolled commodity and since
1986, Rolier Flour Mills are frece to buy
any quantity of whcat from the market
anywherc in the country. The flour
milling industry secems to be aggricved
with the restrictions on the quantity to be
sold to one purchaser in a month.

{c) The prices of whecat products and
flour arc deicrmined by the flour milling
industry. However, wholesale price index
of wheat products has moved as undcr:



